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Motion for Election to the Post Graduate Institute of Medical Education and 

Research, Chandigarh 

DR. ANBUMANI RAMADOSS: Sir, I move the following Motion: 

That in pursuance of Clause (g) of Section 5 read with sub-section (4) of Section 6 of the 

Post-Graduate Institute of Medical Education and Research, Chandigarh, Act 1966, 

(No. 51 of 1966), this House do proceed to elect, in such manner as the Chairman 

may direct, one Member from among the Members of the House to be a Member of 

the Post-Graduate Institute of Medical Education and Research, Chandigarh, in 

the vacancy caused due to the appointment of Dr. Manmohan Singh as Prime 

Minister on the 22nd May, 2004. 

The question was put and the motion was adopted. 

STATEMENT REGARDING GOVERNMENT BUSINESS 

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 

(SHRISURESH PACHOURI): Sir, with your permission, I rise to announce that Government 

business during the remaining part of the winter session will consist of: 

Consideration and passing of the National Commission for Minority Educational 

Institutions Bill, 2004, as passed by Lok Sabha. 

Consideration and return of the Appropriation (No. 4) Bill, 2004, after it has been 

passed by Lok Sabha. 

Consideration and passing of the Coastal Aquaculture Authority Bill, 2004. 

SHRI VAYALAR RAVI (Kerala): Mr. Chairman, Sir, ...(Interruptions)... 
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CALLING ATTENTIONTO MATTER OF URGENT PUBLIC IMPORTANCE 

Urgent need for the Central Government to intervene for improving civic 

infrastructure in Mumbai city 
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SHRISANJAY NIRUPAM (Maharashtra): Sir, I beg to call the attention of the 

Minister of Urban Development on the urgent need for the Central Government to 

intervene for improving civic infrastructure in Mumbai city. 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND THE MINISTER OF 

URBAN DEVELOPMENT (SHRI GHULAM NABI AZAD): Sir, the National 

Common Minimum Programme of the United Progressive Alliance (UPA) 

Government lays emphasis on development and expansion of physical 

infrastructure, particularly, in the areas of roads, highways, ports, power, 

railways, water supply, sewage treatment and sanitation. The UPA Government 

is also committed to a comprehensive programme for urban renewal. In order to 

supplement the efforts of the State Governments/Urban Local Bodies and to 

augment their resources, the Central Government provides assistance to them 

through various programmes/schemes. Further, my Ministry appraises and 

recommends urban infrastructure development projects received from the 

State Governments and Urban Local Bodies for seeking external aid. The 

Ministry of Urban Development has been implementing the Centrally 

Sponsored Scheme of Infrastructure Development in mega cities applicable to 

Mumbai, Bangalore, Kolkata, Chennai and Hyderabad and has been assisting the 

State Government of Maharashtra for development of urban infrastructure of 

Mumbai City as per Plan allocations available under the Scheme. The Scheme 

is funded in the ratio of 25:25 by the Centre and the State Government, and 

remaining 50 per cent is mobilized through institutional finance. Prioritization of 

infrastructure projects to be taken up under the Scheme is decided by the 

State-level Sanctioning Committee. 

[MR. DEPUTY CHAIRMAN in the Chair] 

Mr. Deputy Chairman, Sir, since the inception of the Scheme in 1993-94, a 

total number of 48 projects covering water supply, sanitation, traffic and 

transportation, slum and environmental improvement with a total project cost of Rs! 

1015.95 crores have been taken up in Mumbai City. Central assistance to the 

extent of Rs. 255.99 crores and State share of Rs. 235.83 crores have been 

released so far. A sum of Rs. 252.83 crore has been mobilized through 

institutional finance. An expenditure of Rs. 579.69 crores has been incurred. 

For the current year 2004-05, a Central share of Rs. 53.42 crores has been 

earmarked, but only Rs. 17.78 
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crore could be actually released for want of Utilization Certificates for 2003-04 and 

availability of matching State share for 2003-04 and 2004-05. 

My Ministry is also assisting the State Governments in conducting studies 

on traffic and transportation by providing 40 per cent of the cost. A sum of Rs. 0.57 

crores has already been released to the Government of Maharashtra against the 

total cost of Rs. 6.71 crores for preparation of Mumbai Metro Master Plan and 

Detailed Project Reports of some corridors. 

I would also like to bring to the kind attention of this House through you, Sir, that I 

have attended a detailed presentation made by the Government of Maharashtra 

on December 2,2004 at New Delhi in the presence of the Chief Minister of 

Maharashtra, Central Ministers and Members of Parliament from Maharashtra. 

The presentation primarily focussed on development of Mass Rapid Transit 

System, improvement and expansion of the existing railway network, 

improvement of road network, development of freeways like Eastern Freeway, 

Western Freeway, Mumbai Trans-Harbour Link, Housing and other 

infrastructure projects like upgradation of King Edward Memorial Hospital and 

construction of a second International Airport at Navi-Mumbai. After detailed 

discussions on the presentation, I had suggested that a meeting of all the 

concerned Ministers and Ministries should be convened soon after the current 

Parliament Session to discuss the proposals made on the presentation. 

Sir, a concerted effort on the part of various Ministries, like Ministries of Urban 

Development & Poverty Alleviation, Railways, Civil Aviation, Finance, and Planning 

Commission, would be required to explore the possibilities of extending 

assistance sought by the Government of Maharashtra. Further action on the 

proposals of the Government of Maharashtra would be taken after the proposed 

meeting. 

Mr, Deputy Chairman, Sir, I would like to assure the Members of the House 

that it is the intention of the UPA Government to do its utmost to improve and 

upgrade the infrastructure! facilities in Mumbai. This, of course, requires collective 

effort on the part of the Central Government, the Government of Maharashtra 

and the community as a whole. As I have already stated, we will try to pool 

together the resources of various Ministries 
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dealing with urban infrastructure, to extend all possible assistance in achieving this 

objective. 

MR. DEPUTY CHAIRMAN: Now, Shri Sanjay Nirupam will seek clarifications. 
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MR. DEPUTY CHAIRMAN: Now, there are nine more speakers on Calling 

Attention. I would request all the hon. Members to seek only pointed 

clarifications, not to make speeches, and not to touch the points which have 

already been made. Now, Shri Tariq Anwar. 
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† Transliteration of Urdu Script. 
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SHRI MURLI DEORA (MAHARASHTRA): Thank you, Mr. Deputy 
Chairman, Sir. I rise to support the Calling Attention motion moved by my 
colleague, Shri Sanjay Nirupam. I don't want to go so much to the details, as 
Shri Sanjay Nirupam has already spoken. But, I would like to start by one line. 
When I was reading the statement given by the hon. Minister, "The amount of 
various sanctions the Government of India has made. I was reminded of a 
quote by Abraham Lincoln, when he said, "It is like soup made out of the 
shadow of a pigeon starved to death". That's what Abraham Lincoln said. The 
need for Mumbai city is so much and =��� �ह `$'� –`$'�, �$G .�G ��$3 C��� 
Q%��  >��	��%% ��  �	>, Rs. 0.7 crore for preparing a report. Except one sector, 

that is called, Mumbai's Water Supply and 
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Sewerage Project, where 25 per cent of the total amount of money, that is, Rs. 115 

crores — Rs. 255 crores is Government of India's sanction—not a single rupee has 

been sanctioned by the Government of India's sanction— not a single rupee has 

been sanctioned by the Government for any project in Mumbai city. I remember the 

day of 28th December, 1985, the Congress Centenary, when Shri Rajiv Gandhi 

announced a special programme at Azad Maidan. Several people in Delhi, 

various Secretaries, and senior Ministers objected to that, and, the programme 

named PMGP, Prime Minister Grant Project, was started by Shri Rajiv Gandhi by 

giving Rs. 100 crores as State grant, not the loan, but as the State grant to the 

Mumbai city. Even that project is stopped. Another project—I remember I was in 

Lok Sabha with Shri Rajiv Gandh'— which was started for the urban areas, SEFUP, 

Self-Employment for Urban Poor, and, thousands of poor people in urban areas 

have been benefited. Now that programme is withdrawn. 

I would not like to go into what you have given in several decades; 37 per 

cent of the population is living in urban areas, one-third of tax comes from the 

Mumbai city, how many passengers travel, and, all that. These are all good 

figures, correct points. 

I would request the hon. Minister that it is now time to call, to organize a Co-

ordination Committee meeting in Delhi itself with the Prime Minister.-When the 

Prime Minister went there last time to Mumabt—when he went there for the first 

time after he became the Prime Minister.—he himself said, and, compared the 

Mumbai city with Shanghai. Now, I know it as I travelled to Shanghai in 1978, 

and I travel to Shanghai even now. Mr. Zu Rongji was the May or there. How 

much federal assistance is given by the Chinese Government to Shanghai, and 

how much federal assistance is given by the Central Government to Mumbai, 

is known to everybody. 

Sir, I give you one example of what Shri Sanjay Nirupam said about CRZ. Now, it is 

really apathy, it is really very sad that small permissions are needed from the Ministry of 

Environment even for Mumbai's WSSD. The Water Supply and Sewage Disposal 

Project is pending for three years. This is a programme of Mumabi Municipal 

Corporation; it is not a private programme. I agree partly with what Mr. Sanjay Nirupam 

said, but, there are some land racketeers in Bom bay who have purchased the land 

near CRZ in order to wait and see that the CRZ is removed, and, then they can make 

money from that. We should not support them. But, I agree with him that WSSD and 

several other projects, like, Slum Clearance Projects, SRA projects...(Interruption)... 

SHRI SANJAY NIRUPAM: Even the Government projects. 
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SHRI MURLI DEORA: Yes, you are right that even the Government projects 

are just waiting because the Ministry of Environment does not agree. I am told 

that a few months ago, the Ministry of Environment has passed another rule 

stating that any project involving an amount above Rs. 50 crores. in Mumbai 

city needs the permission of the Ministry of Environment. It is something 

strange in the days of globalisation,and, economic liberalization, and, I don't 

think that such things are going to help. I would like to mention another thing. I 

remember the days when Mr. Rajiv Gandhi was the Prime Minister. Once he 

made a statement that the ULC, Urban Land Ceiling should be scrapped. 

Unfortunately— I don't mind whether there is the Congress Government, or, 

non-Congress Government—thousands of hectares of land in Urban areas, 

especially in the metro cities, is lying unutilised because of this. 

And, it is time to scrap the ULC, the moment we talk about that, the Central 

Government says that it belongs to the State Government. I would, therefore, 

request Shri Ajad that the Central Government should direct all the State 

Governments on this matter. Several State Governments have scrapped that, 

ULC has been withdrawn but, unfortunately, in Mumbai city, it is not withdrawn 

even though there is the Congress Government. So, the ULC must be 

withdrawn. 

Shri Ajad mentioned about the infrastructure in his statement. On 14th' 

May 2003, through the Press Information Bureau, a press release was issued 

from the hon. Minister's department. I read only one line of that, 

"Infrastructural Development in Mega Cities: The funds under the scheme from 

Central Government and State Government, directly to the nodal agency 

designated by the State Government for the development of infrastructure, will 

be shared between the Central Government and the State Government in the 

ratio of 25:25. The balance 50 per cent is required to be mobilised by the nodal 

agency, implementing agency from financial institutions. I do not want to give the 

details here. Mr. Azad has already shown that a few days back, when this 

presentation was made. But, several projects, like MUTP, MIUP, Metro Rail 

Project, the Trans Harbour Project, the East Island Free way, the West Island 

Freeway, which will ease the life of any common citizen in Mumbai city, have 

not been sanctioned. So, I would request the hon. Minister to please sanction 

these 
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projects now. There was a time when we used to say, "India is a country of rural 

people". We still say that. But today, 37 per cent of the total population in our country 

lives in urban areas. We cannot ignore them. And, as I have said, one-third of the 

total tax revenue, direct or indirect, comes only from Mumbai city. So, in case we 

want them to continue to support the Central exchequer, it is time that we must 

come to their rescue. Thank you, Mr. Deputy Chairman. 

SHRI SHANKAR ROY CHOWDHURY (West Bengal): Mr. Deputy 

Chairman, Sir, my apologies to the people who have moved this Motion. But, I 

seek a clarification from the hon. Minister for Urban Development and, indeed, 

from the Government itself. We are well aware that this country has got several 

metropolises over and above Mumbai. All the points made by my colleagues are 

extremely pertinent points. They are applicable to almost all metropolises in this 

country. So, I would seek a clarification from the hon. Minister on the last 

paragraph of his statement regarding Mumbai which reads, "Mr. Chairman, Sir, 

I would like to assure the Members of this House that it is the intention of the 

UPA Government to do its utmost to improve and upgrade the infrastructure facilities 

in Mumbai." Is the Government prepared to give a similar assurance in respect of 

other metropolises in this country? Thank you. 

MR. DEPUTY CHAIRMAN: Shri Sharad Anantrao Joshi. 

�� �7� 	�घ� : %�, 
��� ?
 ��
 ह( @ 

�� 8��,��"� : �ह recalling Attention ह(, �%
� >� ��'� %� >� Z�!D �$ 9��% �#�� ह( @ 
=��
 ��'� �$ 9��% #� �#�� ह( @ From each party only one member will be allowed. 

SHRI SHARAD ANANTRAO JOSHI (Maharashtra): Thank you, very much, 

Mr Deputy Chairman, Sir. The Minister made an extremely sober and balanced 

statement, and I am complimenting him for that. I also think that after Shri Sanjay 

Nirupam's eloquent speech, I do not need to add anything to the details that 

were given jn the case of Mumbai. But, I want to sound a bell of alarm. It is a city 

which is sinking under its own burden of population, garbage and filth. It is really 

gasping for air and water. This is a city which can be compared only to New York 

city, which, with its Statue of Liberty, has always welcomed the homeless people 

from all over the 
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country. In that respect, I must say that while there are other cities that the Minister 
has mentioned like Bangalore, Hyderabad and Kolkata, Mumbai stands apart in 
the sense that no other city receives as many people from outside as Mumbai 
does. Secondly, its contribution... (Interruptions) 

SHRIMANOJ BHATTACHARYA(West Bengal): Mr. Deputy Chairman, Sir, I 

am sorry, it is nol..(Interruptions) 

SHRI SHARAD ANANTRAO JOSHI: (Maharashtra): Its contribution to the 
economy is so large, that the problems of Mumbai, and the fact that it is a 
crumbling, decaying city, require a special package and special attention. The 
UPA Government have prepared special packages to favour those who are 
particularly backward like Bihar. Mumbai is crumbling because of its advanced 
character. I think, a special package needs to be prepared and this has to be an all-
party, all State, all-language endeavour, without any kind of conflict among us. 
Other cities will have to take turn because upliftment of all the States cannot be 
done simultaneously. 

And I think we will have to go exclusively on the basis of the urgency 
involved. I would say that Mumbai's case is particularly urgent because 
extremely hospitable people and a hospitable city is being provoked into 
unnecessary conflict. Ultimately all the things that are required for livelihood are 
becoming scarce and, therefore, for helping Mumbai survive, I would urge upon 
the UPA Government and the Minister to prepare a special package and a 
special programme so that Mumbai can be salvaged and saved. Thank you very 
much, Sir. 
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ŚŶŮ˜ ¢ Ŕ¯ Ķ˜  ŗΦ ¢ Ê ŃˇŚŶŮ˜ ¢ Ŕ¯ Ķ˜  ŗΦ ¢ Ê ŃˇŚŶŮ˜ ¢ Ŕ¯ Ķ˜  ŗΦ ¢ Ê ŃˇŚŶŮ˜ ¢ Ŕ¯ Ķ˜  ŗΦ ¢ Ê Ńˇ""""ňά ¬ Ń  Ńƒ ¢ňά ¬ Ń  Ńƒ ¢ňά ¬ Ń  Ńƒ ¢ňά ¬ Ń  Ńƒ ¢ : " : " : " : "Thank you, Mr. Deputy Chairman, Sir,  ŀũΫ Ķˆ  Í ̄  ĶŶΌ 
 ›Έ œźǺ ڈ Ç ¬ ĶΎ ±  ̄  Ä ¢ Ã ŗΌ  Ķƒ Ń΅ ¦ ̄  ŗίˆ œ  ĶΟ ³ ¢ ›Έ Þ ι  Ķź΅ ĺŷΎ ŅΎ Ń ŕˇ ŗΈ  ŗǼ  śΉ  Ћ Ŕ Ä ŃΉ  śΜŷˆ Ê Ńˇ

  śΉ  Ћ ŚΊ ŀΉ ĶΡ ŗδǼ ¢ ̄  Ñ΅  ĶΎ ĶŢſ  śΉ  Ћ ¢ ̄  ŗά ¬ ν │ Ñ΅  ĶũδǼ ø ι ›ω ¥ ̄  Ä Ń˘ А  śΉ  ĶǼ1986 ›Έ 100  ° Ä Ń΅ 
ω ¹ Ä Ńˇ őƒ ¨ ¡ ĺųźǼ Ä Ń Ç Ä ŕųź· Þ Ķź΅ ĺź΅ ŗŵΎ ¢  śŻ·  ╒ ЙŠŶΈ  ŗΨ  śΏ  ĶǼ  ĶŹųΎ ¬ ¨ ¡  ŃΆ ¢ £ ¢ ø ¢ ŗΌ ›100  ° Ä Ń΅ 

  ŀΎ Ķˇ Śⁿ ¢ Ç Ä  Ķ₣ Á ĶΟ  ŗǼ  ĶΟ500  śΉ  Ã ŗω ¢ Ñ΅ Ã ŗΌ  ĶŢΌ Ķǽ  śˆ  Ћ Ê →ŷΈ ›Έ  śŻ· ³ ¢ ø ĶΡ ŗΌ ›ω Śⁿ ›Έ  ° Ä Ń΅ 
 ĺŷŶš· ŗά ڈ  ╒  ŃŸˇ ЙŠŶſ ø śŻΕ Ķǽ  ĶΉ ŗΌ ĺŷźΈ ŚŵšΈ ¢  ŀŵǼ  śˆ   ŀŵǼ Á ¢ ŃΆ Ä Ń Ç Ä Þ ι  ĶΎ Ķŷſ Á ¢ ŃΆ Ä Ń  ŗǼ Śⁿ ¢

  śŻ·  ╒1015.97 ĶΟ  ° Ä Ń΅  Ś₧ƒ  ĶΡ  śΏ  ĶǼ  ŗΌ ¹ Ä Ńˇ Śⁿ ¢  ŀŵǼ  śˆ   ŀŵǼ ĺųźǼ Ä Ń ÑΎ  ŃΆ ¢ Þ ι ĺųźǼ Ä Ń  ŗǼ 
 ª Ń˙ ŚŹǽ ¢ ¤ ¡ Ñ΅  ĶũδǼ ø ι  κ ¢ Ä  śŷΊ ńſ Ĺυ ĺˆ ŗ΅  ĶΟ ³ ¢  ŗΨ  ĶźΆ  ĶŹ΅ ̄  ŒΉ Łŷź  śˆ  ¢  ŃΆ ¢ ÑΉ ̄  Ä  ĶΡ ŗΌ ›Έ  śŷƒ ¢ Ç Ä

Ј ŗΌ ›ω ›Έ ÃÔ ĶΡ ŕųź· ÞЈ ŗΌ  ŗΨ Љ Ńƒ ŘŦ΅ ›Έ Ã Ä ŃŸˇ  ŀůΦ  ╒ Ê ¬ ¢ ± ¡ А őŵΈ ³ ¢ Ñ΅ ›Ό  śŢΉ ĶǼ  śˆ Ĺυ ø
 ›Έ ø ι ÑūǾ Ç ¬ ĶΎ ±  śˆ  ķˆ ›Έ ³ ¢  ĶΟ ЙŠŶΈ  ̄  Ä ¢  ╖ » Ń˙ А Ã Ä ŃŸˇ  Ń΅  ° ŗŹǽ  ŗ΅ ÃÔ ĶΡ ¿ ŗ·  Í ̄  Ķˆ

  ŗΨ ›Έ ÃÔ ĶΡ ³ Ķ  ╒ ŕǼ ÞÃ ŗΌ  ĶŢΉ ĶǼ  ŗ΅ Ã ŗΆ ŗ·  Í ̄  Ķˆ Ĺυ  śũ∆ ¢15-15 Þ›Ό ›ŷźΈ ± Þ ι  ŃŹΆ  ĶΟ Ã Ä ŃŶΟ 
  Ń ⅜ Ķ ĺ ¿ ŗ· Ç Ä ø ι ›ω ÑŴǼ  śŻ·  ╒  śŷΕ ̄  ³ Ķ  ╒ Â ¢ ›Έ  ŃŸˇ ЙŠŶΈ ŕųź·  ŃΆ ¢ Ñ΅  śŻ· ³ ¢ ø›Ό  śƒ  ŗˆ

 Ç Ä30 ›Έ ÃÔ ĶΡ ø śŢųˆ ¢ Ä Ń΅ ›ω ¨ ύ˜  ĶΟ ¤ Ķſ  ĶΎ Ňδ А  śΝΒ  ŗΨ  ╓ ›ťźⁿ ›ω  ̄ ̄ ڈ   ¡ ЗΈ  ŃŹΆ  śŷΓ ¢  ŗ΅ з ̄  Ķƒ 
 З ¢ ›Έ  ŃŸˇ ЙŠŶΈ ¿ ŗ·  ŗǼ  śˆ   ̄  ŗ˙ µ Ķǿ Ñ΅ Ã ŗΌ  ĶŢΌ Ķǽ ›Έ ø ι ŚΌ ̄  œΈ ›ω Ê Ń΅ ŗΫ  ŗ΅ Ã ŗ· ¢ Ä  śŷΕ ̄

Ż·  ╒ ³ ¢ Þ›Ό  ι ̄  ¡  śŻ·  ╒  śΉ  ĶŶΟ Є Ä ̄  Ê ± Ä ̄ Â ¢  śŻ·  ╒  śΉ  ĶšŹǽ  Ńˆ Ŕ΅  śˆ  Ŕ΅ Ñ΅  śΏ  ĶǼ  ĶΎ Ķŷſ ĺųźǼ Ä Ń  ś
 Ñ΅  Ķź΅ ŇΫÔ ĶΉ ¢  śΉ  Ã ŗδǺ ̄  Ķ  śŵφ  ╒ ³ ¢ ÞÊ ¡ ŕŪųź· ¢  ŗǼ Śⁿ ¢ ø ŗΌ  ŃŹΆ őΎ ¢ ³ Ķ  ╒2000őƒ   

 
 

† Transliteration of Urdu script 

 
 

248 



[17 December, 2004] RAJ YA SABHA 

ŕųź· Þ śΏ  ĶǼ  ĶΎ ¬  Ń΅  ŅΏ ύŴź· œΞ· Ķſ  ŗ΅ Ã Ä ∆Ή ŗŹǼ  ╒  Ń 1995  ĶΉ ° ŗΨ  ĶΟ Ã Ä ∆Ή ŗŹǼ ŚŴŹǼ  ╒  ŀůΦ  ╒ 
  Ń ½ ńˆ ¿ ŗ· Ř΅ κ  ̄  Ķǽ  śΊ  ° Ķˆ ø ̄  Ķǽ Ñ΅  ι  ĶŸ΅ ľźŧ¯ œΞ· Ķſ  śΉ  Ћ Ŕ Ä ŃΉ  śΜŷˆ Śⁿ ¢ ø ĶźΆ ŗΌ ¹ Ä Ńˇ
  Ń ³ ¢ ŕųź· Þ ι ÑŵŻũΈ  ĶΟ ĺŷŶΉ ̄  Ä ŗΆ ĺźţˆ ¢ ÑΎ ÑųΉ κ ĶǾ ÞÃ ŗΌ  ĶŢΌ Ķǽ ›Έ  śŻ· ³ ¢ é ĶΡ ŗΌ  Ķź΅  ŗΨ  ╓ ›Ώ ĶǼ ¡

Ύ Ń ↓Ή ¢ ›Έ ³ ¢  ↓ŷźˆ  Ń΅  Ķ₤ ¢ Á ŀ΄  ̄  Ä ¢  śΏ  ĶǼ  ĶΟ Ä ̄  ›ω ¢ Þ›Ό  ι ̄   ĶǼ  Í ° ŗΨ  Í ∆Ή ŗŹǼ  ŗǼ Þ ╒  Ń΅ Ňγ
  śˆ  ķˆ ø śŻΕ Ķǽ  ĶΉ ° ŗΨ ›ω  ŗ΅ Ã Ä ∆Ή ŗŹǼ őƒ ķƒ Þ ι Ѓ ĶǼ Ê ¬  Í ¬ ›ω ÑŴǼ Ê Ńˆ Ä ¬  ŗ΅ Â ¢ őƒ ķǼ
  śǺ  ŗŹǽ  śǺ  ŗŹǽ  ╒ Ã ĶΌ Ä  ̄  Ä ¢ È ńΆ  śΏ  ¢ ̄   ̄  Ä ¢  śΉ  Ķ₣ ›Έ ĺŷŶš· ŗά ڈ  ╒ ЙŠŶΈ Ñ΅  ι  ≡ǽ Ê ̄  Ä Ń˘

 ĶΡ ŗΌ ›ω ĺŷŶš· ŗά ڈ őƒ ķǼ  ĶΟ Ã Ä ŃŸˇ  śŵφ Ñ΅ Ã ŗδ΅ ø ĶΡ  śΏ  ĶǼ  ĶΉ ĶΈ ›ω ĺŷŶš· ŗά ڈ ľźŧ¯ őƒ ķƒ Þ
94-1993 Ñ΅ ÞŚ₣ ›Έ ĸˇ ‹Έ źǽ  ╒ Ћ ↓ǽ ⅜ ĶŷΈ ŗˆ Ê Ńˇ ÞЕźŶΟ ŒΉ Łŷźţˆ ¢  ŗǼ А  Í ŗŵΎ ̄  ›Έ 

 Ñ΅  ι  ĶŸ΅  śΉ  Ã ŗω ¢ ›Έ ŇǼ øŚ₣ Ј ¡ ¦ ̄  ŗΧ ̄  őΎ ¢150  ś΄  ύ˜ Á ĶŶƒ  ╔ ¢ Ä  śΉ  ¡ őƒ  ̄  Ä ¬  ↓źΈ  ŗŵ΅ 
ķˆ  ╒ ЙŠŶΈ-Ǽ  śŷΆ ›Έ ¥ Ķ ĶŬΈ ŕſ ̄  ¢ķˆ Á ĶŶƒ Ç Ä  śŻ· ³ ¢ ø ╓ ›Ώ Ķ-  Ń΅  ύΈ ›Έ ЙŠŶΈ  ŗ΅ ŕſ ̄  ¢

150  ι ŕΏ κ ŏέ κ őΎ ¢ ŇγΎ ŃǺ œΟ ŗ· ø śŻΕ Ķǽ  Ķŷź· ›Έ ĺŷŶš· ŗά ڈ  ¢ ̄  ŗΧ  ĶΟ  ¢ ̄  ŗΧ  ŗ΅  ĶΎ ŃΎ ¢  ╒ őƒ  ↓źΈ  ŗŵ΅ 
  ŗǼ  ĶΟ  Í ŗŵΎ ̄   ̄  Ä ¢50  ŗ΅ ĺэ  ╒  Í ŗŵΎ ̄  Þ śˆ  ŕΎ ŃǺ œΟ ŗ·  ╒ ЙŠŶſ  ι  ŀūδ 50  śˆ  ЙŠŶΈ  ŀūδ 

  Ķŷƒ ¢  Ń ЙŠŶΈ ŕųź·  ι  ĶŢŵΈ Ŕŵſ ¢ Ń Ĺυ  ĶΟ ŕΏ κ  Í ŗŵΎ ̄  А  ̄  ¢ ̄  Ä  śˆ  ν Ä Ê ̄  ŗΦ ø ι  ĶΌ ̄   ŗΌ ›ω © Ńǿ
  ĶΉ ŗΌ ŇγΈ ŃǺ  Í ŗŵΎ ̄  őΎ ¢ ›Έ Ê ŁΉ ŗδⁿ ø śŻΕ Ķǽ І Ń΅ ¹ Ä Ńˇ ŕΏ κ  Í ŗŵΎ ̄  А ĺźΆ © Ńǽ  śˆ  Â Ķźŵ΅ Þ ι
 ЙŠŶΈ ⅜Ô Ķˆ Ј ŗ΅ Þ›Έ ЙŠŶΈ  ŃΆ ¢ Þ ι Ŕŵſ ¢ Ń  ĶΟ ¦ ̄  ŗίũΫ ¢ ŃǺ  ŗǼ Þ ι  ≡ǽ Ê ̄  Ä Ń˘  śˆ  ķˆ ø śŻΕ Ķǽ

 ╒  śΜΒ б Ķ  ŗ΅ Á Ķˇ  ŗ΅ » Ń¯  ŗΨ  ι Ķǽ  ĶΉ ĶǼ ¦ ̄  ŗΧ ŃΏ ¢  ŀůΦ 20  śˆ  25 Ŕ΅  śˆ  Ŕ΅  śŻ·  ╒  śΉ  ĶǼ  ↓źΈ  ŗŵ΅ 
 Śˆ  ŗǼ ø ι Ê ̄  Ä Ń˘ Ĺυ  ĶŷΎ ¬ Â ĶźΊ ¬ » Ń˙ А ¦ ̄  ŗίũΫ ¢ ŃǺ ¨ ¡  śŻ· ³ ¢ ø›Ό  śƒ  ń  śΉ  ĶΠ·  śţŷŹΆ  Ä ¬
  ŗ΅ ĺųźǼ Ä Ń ³ ¢  ŀŵǼ  śˆ   ŀŵǼ  ╒  Ń΅ ŕΎ Ä ↓Ή ¢  ŗ΅ Ћ Ê →ŷΈ ø ι  ¢ ŗΌ  ĶΟ ̄  Ç Ä Þ ι  ĶΌ ̄  œǽ ĺųźǼ Ä Ń

ſ ø śŻΕ Ķǽ  ĶΉ Ń΅ ¹ Ä Ńˇ » Ń˙  Ä ¬ ›Έ ЙŠŶΈ ø ι Ê ̄  Ä Ń˘ ›Έ ЙŠŶΈ  śŻ·  ╒ ĺųźǼ Ä Ń Śˆ  ̄  Ä ¢ ЙŠŶ
 Þ śŻ·  ╒ º Ķſ Śŵ˜ Þ śŻ·  ╒  ¬ Ńǿ Â ĶΈ  ̄  Ä ¢  ̄  ŗήŷǽ Þ śˆ  ĺƒ  ╒ Ô Ķⁿ  śˆ   Í Ä ĺźΆ ø ι  ̄  ŀŷŶˆ  śˆ
  śΏ  ĶΠ· Á ¢ ŃΆ Ä Ń ķˆ ÑΎ Þ śΏ  ĶǼ  Ķź΅ ¹ Ä Ńˇ  ŃŶźţˆ ¢ Þ śΏ  ĶǼ А ¹ Ä Ńˇ б κ ŘŦ΅  ŃΆ ¢  śŻ·  ╒  ¢ ŗˇ  ¢ ŗΫ  ̄  Ä ¢ Â ̄  ŗΧ

ĺŷΏ ¢ ŗΧ ŕŶΎ ŃΉ ø›Ώ ĶǼ Ê ̄  ŗΦ Þ ڈ ύΈ Þ ¢ Ä ŗˆ Ńſ ÞÊ ↨Ί ŀΉ ¢ Þ śŻ·  ╒ ν ̄  Ä Þ śŻ·  ╒  ̄  ¬ ¢ ¬ Þ śŻ·  ╒ ÃÔ ĶΡ  ŃΆ  śˆ  
  ι  ĶŢŴ·  śŹΜΈ  ŗΨ Б  śΏ  ĶǼ  ŗΌ ¥ Ķ˜ Ä Ńˇ А ¦ ̄  ŗίũΫ ¢ ŃǺ Śˆ ÑΎ  ŃΆ ¢  śŻ·  ╒  śΉ  ĶǼ ÑŴǼ Á ĶŶƒ Â ¢ Þ ̄  Łŷţⁿ Þν Ä

Ј ĶΠ· ½ Ä ̄   ̄  Ä Ń˘  Ń ¦ ̄  ŗίũΫ ¢ ŃǺ А ЙŠŶΈ Ñ΅  
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Дųˆ  ĶǼ  ╔ ¢ Ä  śŷΕ ̄  ›Έ Ã Ä ∆Ή ŗŹǼ  śΉ  Ã ŗω ¢ ›Ώ ¡ ›Έ  ↓ˇ ¢ ̄  ĶŸΈ  ŗǼ ŖΎ ̄  ĶΟ Ńˆ ‹ƒ ŚŵŹѓ ø ι 40 Ř΅ κ 
 Â ¢ ŕųź· А ¹ Ä Ńˇ Ŕźųˆ ¢ А ĺŷŶš· ŗά ڈ Ŕŵˆ  śŻ·  ╒ Ã ŗΆ ŗ·40  śŵŹѓ  ŗ΅ Ã ŗδˆ ¢ Ä ń ŗŹǼ Ř΅ κ 11 Ã ŗ· Ķˆ 

 » Ń¯ ›Έ11˙ Śˆ ¢  ŃΆ ¢ ø›Ό ›Ώ Ķ œΈ Ŕ΅ Śⁿ  śˆ  ³ ¢  ĶΎ ›Ό ›Ώ Ķ œΈ ›ţźŵ ŚΌ  ŗ΅ Ê ŀūδ  ÑΎ  śˆ  ª Ń
  ŀŵǼ  śˆ   ŀŵǼ  Ń Ŕźųˆ ¢ ³ ¢  śŻŵˆ ¢ øБ  śΏ  ĶǼ  ŗΌ Á ĶΟ ĶΉ œΞ· Ķſ Śⁿ Ŕźųˆ ¢ ÑΎ Ñ΅  ι  ĶŢŴ·  śŹΜΈ  ŗΨ Śŵǽ Ŕźųˆ ¢

ø śŻΕ Ķǽ  ĶΉ ĶǼ  Ķź΅ ¹ Ä Ńˇ Á ĶΟ ª Ń˙ А Ŕźųˆ ¢ ĺŷŶΉ ̄  Ä ŗΆ À ↓ŷźˆ  
 ¥ Ķˆ Ńſ  ŃΌ  ι £ ¢ Ńǿ Ĺυ Ĺ· ĶǾ А Ã ŗŴΉ Łŵſ І ¢ Ń ›Έ  ŃŸˇ ЙŠŶΈ Ñ΅  ι ¥ Ķſ Śˆ Є ŗŹǽ őΎ ¢ Þ Ńˆ

ŇŴΉ Łŵſ ŘŦ΅ ›Έ  ̄  ŀΉ ¢  ╒  ŃŸˇ ‹Έ ЙŠŶΈ  śˆ  ª Ń˙ ³ ¢ ø ι Ѓ ŗΌ ¥ ŗΈ А Ã ŗΆ ŗ· ŘŦ΅  ̄  Ä ¢ ›Ό Ѓ ŃΆ 
19000 Ñ΅  ŗǼ ›Ό œΏ ĶũΈ  ╒ ŇŴΉ Łŵſ І ¢ Ń 25  ĶΟ Ћ Ê →ŷΈ ›Έ Þ›Ό  śųˆ  ŗΌ ›ω œǾ  śˆ  Ã ŗ· Ķˆ 

 А ЙŠŶΈ  Í ̄  ¢ ¬ ¢  śũΚǼ  ڈ ̄  ŗΦ ŒŷˆÔ ĶΌ Þ ڈ ̄  ŗΦ ŒΉ šΎ ̄  Ñ΅ Ã ŗΌ  ĶŢΌ Ķǽ  ĶΉ Ń΅ Ĺˇ Ń΅ ¡ Â ĶźΊ ¬19000 Ã ŗΨ ̄  ĶŶ˜ 
 šΎ ̄  А ø śŻΕ Ķǽ  ĶΉ ŗΌ ¹ Ä Ńˇ  ¢ ̄  ŗ Á ĶΟ  ĶΟ Ã ŗŴΉ Łŵſ Â ¢  śŻ· ³ ¢ ø›Ό  ╖ ŗΌ Á ĶΟ ĶΉ ›Έ Á ĶΟ  ╒ ŕŪ΅ ↓ũγ΅  ̄  Ä ¢ ŒΉ

 ŚŹǽ ¢ œΏ ĶũΈ  ╒  ŃŦ΅ ↓ˆ ¢  ¢ ŃűΫ ¢  ̄  Ä ¢ ÞÊ ↓ŷźˆ Þőűά ŃǺ Þ ڈ Ä ̄   śˆ  ĺŷŶš· ŗά ڈ  ╒ Ã ŗΨ ̄  ĶŶ˜ І ¢ Ń ›Έ  ŃŸˇ
ǽ  ĶŷŸ΅ ŚΌ  Ķŷƒ ¢ ›Έ  śΏ  ŗΌ  śƒ  ĶǼ ÑΉ ›Έ œźǺ ڈ Ç ¬ ĶΎ ±  śŻ· ³ ¢ ø›Ό  śŢųˆ  ŗΌ œǾ  śˆ  ª Ń˙ ЗŢǼ Ñ΅  ĶΡ Ã ŗΌ Ķ

  śˆ   ŀŵǼ  Ń Â ¢  ι  ĶΎ ĶŢſ  śˆ  ª Ń˙ ŚŹǽ ¢ Ĺυ  śΉ  Ã ŗω ¢ ›ŸŷǼ Þ›Ό ŚŸ΅  śΉ  Ћ Ŕ Ä ŃΉ  śΜŷˆ ›ƒ Ķſ
 Śⁿ ›Έ  śΉ  Ķ₣  śˆ  ª Ń˙ А ŕΎ ŃǺ  Ä ↓źΈ А ŚŵΌ ¬ ›Έ ЙŠŶΈ øĂι Ķǽ  ĶΉ Ń΅ ¹ Ä Ńˇ Á ĶΟ  ŗ΅ ĺŷŶΉ ̄  Ä ŗΆ  ŀŵǼ

ø śŻΕ Ķǽ  ĶΉ Ń΅ ¹ Ä Ńˇ ĺųźǼ Ä Ń  ĶΟ œΎ ̄   Ä ↓źΈ  
 Еˆ œŷŪδΉ ↓Ή ¢ őΎ ¢ ЙŠŶΈ Þ Ńˆ  śˆ  Ã ĶΌ Ä  ̄  Ä ¢ ›Ό  śƒ  ¡ ¿ ŗ·  śˆ  » Ń˙ Ã Ä ̄  Ķǽ Ã ĶΌ Ä ø ι35  ŀūδ 

 ø ι  ŃŸˇ őΎ ¢  ĶΟ ³ ¢ ЙŠŶΈ  ̄  Ä ¢  ι ĺźţˆ ¢ œŻŪγźŷΏ Ķ őΎ ¢  ↓ˇ ¢ ̄  ĶŸΈ ŚΌ ⅜ Ķˆ ø ι  Ķƒ ¡  ŗ΅  ̄  ĶΟ Ńˆ ŇųźǺ
  Í ¢ Ђ ŗά Ã ŗΌ  ĶŢΎ ¬ Ј ĶΊ ŀſ ›Έ ø śΏ  ĶǼ  Ķź΅ ¹ Ä Ńˇ Á ĶΟ  ŀŵǼ  śˆ   ŀŵǼ  śŻ·  ╒ ³ ĶΟ Ä  ╒ ЙŠŶΈ  śŻ· ³ ¢

Ό Á ĶΟ ÑΎ  śΉ  Ã ŗŸŷǼ  ŗ΅  ̄  ĶΟ Ńˆ  śˆ   ŀŵǼ  śŻ·  ╒ ³ ¢  śΏ  ĶǼ Ç ̄  ÑΉ ¥ Ķſ ŚΌ ¥ Ķſ » Ń¯ ÑΎ ŕųź· Þ ι  Ķź· ›Έ ⅜ Ķ
ø śŻΕ Ķǽ  ĶΉ ŗΌ ¹ Ä Ńˇ Á ĶΟ  ŀŵǼ  

 Â ĶźΊ ¬  śˆ   ̄  ŗ˙ µ Ķǿ  ĶΟ Ћ Ê →ŷΈ  ̄  Ä ¢ Ã ŗΌ  Ķƒ Ń΅ ¦ ̄  ŗίˆ  Ń ŕˇ ŗΈ ³ ¢  Ń ›Έ ⅜ Ķˆ  ╒ Ã ŗΨ Ķſ ›ω ¢
 ŃΆ ¢  ̄  Ä ¢ ›Ώ Ķ₤ ¢ Á ŀ΄  ŀŵǼ  śˆ   ŀŵǼ ¤ ¡  śŻ·  ╒ ĺŷŶš· ŗά ڈ  ╒ ЙŠŶΈ Ñ΅ Ã ŗΌ  ĶŢΌ Ķǽ  ĶΉ κ ¬  Í Łŷ₤ ›Ÿ΅ ÑΎ 

ø ¬ ¢ ŗδŷΊ ¬      ø›Ώ ĶǼ Ç ̄  ÑΉ ›Έ  śŢũΦ  
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MR. DEPUTY CHAIRMAN: Mr. Manoj Bhattacharya, would you like to 

participate because it is going to be 1 o'clock? 

SHRI MANOJ BHATTACHARYA: Yes, Sir. 

MR. DEPUTY CHAIRMAN: Just seek clarifications. 

SHRI MANOJ BHATTACHARYA: Sir, I thank you for allowing me to speak. I 

am going to seek clarifications only. I am one, number-wise, who dares participate 

in the specific Calling Attention made by Mr. Sanjay Nirupam. I thank Mr. Sanjay 

Nirupam for his eloquent speech, and a thought-provoking speech, but I must say, 

Sir, that this Calling Attention should have been for all the metropolitan cities 

for the purpose of urban development. Even though we have tremendous 

affection for Mumbai, it should have been for all the metropolitan cities. This is 

setting a bad precedent, Sir, and we will never be able to complete all 

metropolitan cities in one Session or two Sessions. Sir, let us not go by this 

precedent. The precedent should not be like this. Unfortunately, I can't cast 

aspersions on the Chair. But I only submit that this sort of Calling Attention 

should have been otherwise. It should have been for all the metropolitan cities. 

This is number one. 

I would like to seek a clarification from the hon. Minister of Urban 

Development and Poverty Alleviation. Bombay has chang id. The Bombay of 

seventies and eighties is no more. The Bombay of today is not that. When I 

was travelling from Dahisar to Santa Cruz airport, I counted 11 flyovers. 

Spectacular flyovers have been constructed. Bombay has become a city of flyovers. 

My colleague, my eminent friend, Shri V.P. Goyal, was 
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referring to it. There was a comprehensive plan. But I would like to know whether 

the poor people who have been dwelling in Bombay for a long time are affected. At 

one point of time, Bombay was really a hospitable city. Bombay was really a 

cosmopolitan city at one point of time. But as far as the people around Bombay are 

concerned, it has lost its prestige because of some very untoward and unfortunate 

political provocations, from time to time. Bombay is no more a safe haven for the 

South Indians, the Bihar people or the UP people because of the political troubles. 

Unfortunately, Bombay has also to undergo agonising experience of communal 

riots. 

MR. DEPUTY CHAIRMAN: Mr. Bhattacharya, let us come to the 

development of Bombay. 

SHRI MANOJ BHATTACHARYA: Sir, I am just seeking clarifications from the 

hon. Minister. I would like to know from the hon. Minister whether he feels that for the 

development of Bombay, the villages or the rural areas around Bombay should be 

developed further. My colleague, Shri Abu Asim Azmi, was referring to the 

development of Raigad and other far-flung areas surrounding Bombay. I am 

sure, the hon. Minister of Urban Development will agree with me that the sky-

scrappers that have been developed in Bombay requires slums because for 

domestic work they require slumdwellers. The slums should be well planned. 

MR. DEPUTY CHAIRMAN: Mr. Bhattacharya, you are not seeking 

clarifications. You are making a speech. 

SHRI MANOJ BHATTACHARYA: Sir, I am not making a speech. I am only 

seeking clarifications. I would like to know whether the hon. Minister feels that the 

overall development of the entire community living in Bombay will be 

instrumental for the development of Bombay. 

The third point is this. I feel that it is a problem in all metropolitan cities. The 

automobile industry has got a boost. I am not against that. But the cities were not 

planned to absorb this inordinate boosting to the automobile industry. In Delhi 

city, there are 40 lakhs cars. In Bombay, whenever I go there, I find some traffic 

congestion, though so many flyovers have been constructed. The flyovers are also 

creating bottlenecks because the number of cars has gone up inordinately. How do we 

strike a balance? 

MR. DEPUTY CHAIRMAN: Mr. Bhattacharya, please conclude. 
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SHRI MANOJ BHATTACHARYA: I would like to know from the hon. Minister 

whether the Urban Development Ministry has got any comprehensive programme 

to strike a balance so that this kind of imbalance does not take place in any 

metropolitan cities. Thank you. 

MR.DEPUTY CHAIRMAN: Now, all the parties have been given time to speak on 

the Calling Attention motion. There are two more requests. One is from Shri Ekanath 

Thakur. He has requested for half-a-minute. But he can take one minute. 
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MR. DEPUTY CHAIRMAN: Mr. Jairam Ramesh, your name is there. Do you 

want to seek any clarification?   - 

SHRI JAIRAM RAMESH (Andhra Pradesh): Sir, I am co-signatory to the Calling 

Attention motion. Since I yielded to the former Mayor of Bombay, I will be thankful to 

you, if you hear me for one minute. 

MR. DEPUTY CHAIRMAN: You seek only clarifications. 

SHRI JAIRAM RAMESH: Sir, I will seek only clarifications. I won't make any 

speech. I don't want to antegonise the Minister of Urban Development. I have not got 

my house allotment as yet. Sir, I will seek only two-three clarifications. The 

scheme that the Minister has spoken about, the Infrastructure Development for the 

five Mega Cities was a recommendation made by the Charles Correa National 

Commission of Urbanisation that was set up by late Shri Rajiv Gandhi. It is ten years 

since this scheme has been implemented. It is somewhat a sad commentary on our 

approach to managing infrastructure in these Mega Cities. In ten years' period 

the amount of money that the Central Government has made available to 
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Mumbai is this. It is a 25:25:50 co-sharing scheme. The Central Government has been able to 

provide just Rs. 250 to Rs. 260 crores to the Metropolis of Mumbai in the last 10 years. It 

seems to me that this is a very, very low figure considering the importance of Mumbai. One of 

the essential elements of this scheme was the establishment of a revolving fund because it 

would be the revolving fund that would create a self-perpetuating source of finance for 

infrastructure development. I would like to know from the hon. Minister: What is the fate of the 

revolving fund? But I know the resource constraints of the Central Government. You cannot 

give money only to one city. I would like him to enlighten us as to what is the fate of the 

revolving fund that was so critical to the successful implementation of this programme. 

My second point is that on 2
nd

 December, 2004 the Chief Minister of Maharashtra 

made a presentation to many of his colleagues in Delhi, including the Deputy Chairman of 

the Planning Commission and the hon. Minister of Urban Development. I have had the good 

privilege of seeing that presentation as well. This presentation is very comprehensive 

presentation and it lists out a large number of projects that are required for reviving Mumbai. I 

would like to say that because it is so comprehensive, I am afraid it will remain a power point 

presentation. It will not see the light of day. I would like to know from the hon. Minister: What 

are the two or three critical projects that the Ministry of Urban Development would like to 

see implemented right from the beginning through innovative institutionalised 

methods like the special purpose vehicles that we have for implementing the Metro project 

in Delhi. If the presentation is going to be seen as a comprehensive plan forMumbai's revival 

with a huge bill of Rs. 60,000 crores to Rs. 70,000 crores, I am afraid,nobody is going to 

finance this package. I would like to know from the hon. Minister: What are the two or three 

critical components of that plan for revival presented to him by the Chief Minister of Maharashtra 

he would like to see implemented? The Budget is only two months away. Cities all over the 

world, whether it is Shanghai or it is New York, have grown not only through finances provided by 

the federal Governments but also by city Municipalities raising their own money. Municipal 

finance, Municipal Bonds has been a very important vehicle for financing infrastructure. 

Unfortunately, in our country, other than Ahmedabad, other than Hyderabad, this instrument 

has not been resorted to. I would like to know from the hon. Minister as to what steps he is 

going to take to convince his colleague, the Finance Minister, to ensure greater 
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attractiveness and greater utilisation of Municipal bonds so that cities like Mumbai 

do not depend on the Central Government but can raise money from domestic 

and international capital markets. Thank you. 
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SHRI SU. THIRUNAVUKKARASAR (Madhya Pradesh): Sir, as the Centrally 

sponsored schemes are applicable to all mega cities, I want to know from the 

hon. Minister whether there is any proposal from the Tamil Nadu Government as 

far as Chennai is concerned. In 2003-04, was any amount sanctioned for 

development of Chennai? 

SHRIGHULAM NABIAZAD: Hon. Deputy Chairman, Sir, I am thankful to the 

Mover of the Motion as well as the other hon. Members who spoke on it. As a 

matter of fact, the whole House is concerned about development of 

Maharashtra ...(Interruptions) Maharashtra, in general, and Mumbai in particular. 

Sir, I have been a Member of Parliament from Maharashtra for 16 years. So I 

owe something to Maharashtra—Mumbai, of course, which is the capital of 

Maharashtra. 

Now, Sanjayji has said about the role of Mumbai in GDP and also in the growth 

and development of the country. I totally agree with him. At the same time, I 

must confess that not much has been done in Mumbai. Sir, most of the hon. 

Members must be under the impression that the Urban Development Ministry has 

huge funds at its disposal for development of a number of cities. This is a total 

misconception. In fact, until I took office of this Ministry, I was also under the 

same impression. But you will be surprised to note that for development of 

mega schemes for important cities, like, Kolkata, Mumbai, Hyderabad, 

Bangalore and Chennai, the total money sanctioned is Rs. 200 crores, which is 

a pittance. There are also a number of Centrally sponsored schemes, and 

these Centrally sponsored schemes have to take care of almost 6,000 big and 

small cities. For watershed alone, we need Rs. 200 crores, which means you 

can have only one scheme for these 6,000 cities. So, ever since I took charge, I 

have been fighting with the Planning Commission and the Ministry of Finance that if 

we really want something for these big cities or small cities, we must have 

money. Otherwise, we should close these schemes. So, keeping that in mind, I 

am sure, you will not expect much. 
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Sir, in so far as this Calling Attention Motion is concerned, I had brought to the 

notice of the hon. Members that this concerned not only the Urban Development 

Ministry, but five other Ministries were also involved; that is, the Ministry of 

Environment and Forests, the Ministry of Road Transport, the Ministry of Civil 

Aviation, the Ministry of Railways and the Ministry of Poverty Alleviation. Since 

the Ministry of Urban Development and the Ministry of Poverty Alleviation are 

two different Ministries now, there are totally six Ministries involved. So, I will try 

to answer as much as I can. 

Sir, in my opening statement, I had said, "The UPA Government is 

committed to take urban infrastructure improvement in all the urban areas of the 

country in line with this policy objective". In line with this policy objective, 

improvement of civic infrastructure in Mumbai city is also one of the uppermost 

priorities of the Government. Improvement of infrastructure in Mumbai will require 

coordinated effort of the Government of Maharashtra and, besides the Ministry of 

Urban Development, other Ministries like Railways, Environment and Forests, 

Civil Aviation, Urban Employment and Poverty Alleviation etc. and most 

certainly the involvement of the community as a whole. As I have already 

stated, Government of Maharashtra has been requested to convene a meeting of 

all concerned, soon after the current Parliament session, to discuss various 

proposals for improvement of Mumbai's infrastructure and to find feasible 

solutions. 

Sir, now coming to the specific points raised in the Calling Attention motion 

by hon. Members, I would like to state that the Coastal Regulation Zone (CRZ) has 

been notified by the Ministry of Environment and Forests on 19.2.1991 with a view 

to protecting the coastal resources, rights and livelihood of the coastal 

community and fishermen, keeping the beaches free from artificial development 

and maintaining their functional integrity. The CRZ notification has, in the 

assessment of the Government, protected coastal resources, prevented 

encroachment of beaches and helped in sustainable development. The hon. 

Member wanted to know the stand of the Government v/s-a-wsthe CRZ. The 

Government is/therefore, of the view that it should be implemented in letter and 

spirit. 

As per information received from the Ministry of Environment and Forests, there is 

a laid-down procedure for obtaining clearance of projects falling within the areas 

under CRZ notification. 
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MR. DEPUTY CHAIRMAN; Mr. Minister, there is no empanelled Vice-Chairman; so, I will 

request Shri V. Narayanasamy to take the Chair. Does the House have the 

permission? 

SOME HON. MEMBERS: Yes. 

[THE VICE-CHAIRMAN (SHRI V. NARAYANASAMY) in the Chair] 
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SHRI GHULAM NABIAZAD: As per the procedure, applications are routed 

through the State Environment Department along with the 

recommendations/NOC from the State Coastal Zone Management Authority 

and Pollution Control Board. After that, the project is appraised through a multi-

disciplinary expert committee. A time-limit of 120 days has been prescribed for 

appraisal of the project after complete information has been received. I am given to 

understand that no project'pertaining to Mumbai is pending for more than the 

prescribed limit of 120 days. There are 15 projects; two projects of 2001, which 

are being processed; three projects of 2003 and ten projects of 2004. That means, 

the full information has not been received. Once the full information is received, 

from the date cf receipt of that full information, it should not exceed more than 120 

days. 

Sir, as regards the suggestion for the utilisation of the salt-pan land in 

Mumbai—and this is very important because a large number of representations 

are coming from Mumbai—I would like to inform the hon. Members that 2177 

hectares of land, a large tract of which is currently under lease to salt 

manufacturers up to 2016—so, it is not that all the 2177 hectares of land is 

available for development— and which is not 

† Transliteration of Urdu script. 
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being used by the salt manufacturers, is to be transferred to the Ministry of Urban 

Development after the leases have been cancelled following the due process of 

law. (Interruptions) This is on lease till 2016. So, you cannot do anything. 

This land will be shared between the Government of India and the 

Government of Maharashtra. Out of these 2177 hectares, only 677 hectares are 

considered to be developable because the remaining portion of the land is either 

with the CRZ area or has other constraints for development. Further, about 283 

hectares of land at Kanjur village is immediately available, of which about 197 hectares 

falls under CRZ-I and CRZ-II. So, ultimately, only a balance 86 hectares of iand is 

available for the development. And, as mentioned by the hon. Members this land is 

proposed to be utilised for the relocation of slum dwellers encroaching prime 

Government land belonging to the Ministries of Civil Aviation, Railways and 

Shipping. The question whether this land be used as dumping site or for 

relocation of slum dweller is, at present, before the Supreme Court of India and we 

are expecting some solutiorrtn the month of February. 

Sir, the problem of slums in urban areas is serious and highly complex. The 

process of urbanisation also accompanied by increase in slums, has a serious 

socio-economic implication. Dharavi Slum of Mumbai, of which my friend has 

made a mention, is considered to be one of the largest slum habitations in the 

world. It is, therefore, required to be resolved with due care, sensitivity and 

caution. The Ministry of Urban Development and Poverty Alleviation is in the 

process of finalising a scheme of integrated development of Dharavi in consultation 

with the Government of Maharashtra which not only meets the housing and 

infrastructure needs of the people living in the area but also caters to the 

employment requirements of the slum dwellers residing in the area through 

setting up of Special Economic Zone. I arrugiven to understand that the project is 

under discussion with the experts of the Planning Commission and the Ministry 

of Finance. 
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#�%��, =��� N$  mention ���� as regards the two infrastructure 

development plans, viz., Mumbai Urban Transport Project, MUTP, and 
Mumbai Urban Infrastructure Project, MUIP, referred to by the hon. Members, I 
would like to inform the Hdltee that in a presentation made by the Government 
of Maharashtra recently at blew Delhi in the presence of the Chief Minister of 
Maharashtra, Central Ministers and elected representatives of all the political 
parties from Maharashtra, some hon. Members were also present, I am given 
to understand by the Ministry of Railways that Phase-I of MUT Project is 
already under implementation for improvement of the suburban rail and road 
transport in Mumbai area. The total cost of the rail component of MUTP has 
been estimated at Rs. 5618 crores, which is quite substantial, and it is being 
funded by the World Bank, the Government of Maharashtra and the Ministry of 
Railways. While the World Bank has given funds to the extent of Rs. 1613 
crores, the share of the Government of Maharashtra and the Ministry of 
Railways is Rs. 756 crores each. The first phase of the project is expected to 
be completed by June, 2008. The Ministry of Railways has informed that works 
to be undertaken in MUTP-II are still under examination of that Ministry. 
Mumbai Urban Infrastructure Project, MUIP, is expected to cost about Rs. 
2,648 crores. My friend has asked about specific-programmes, big projects. 
So, it is big, Rs. 2,648 crores. And the Government of Maharashtra's proposal 
is that it should be shared equally between the State Government and the 
Government of India. The project consists of road network improvement, 
construction of flyovers, road overbridges, pedestrian grade separators, high 
capacity bus corridors and new bus 

† Transliteration of Urdu script. 
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terminal depots. This proposal will require detailed examination in consultation 

with the Planning Commission and the Ministry of Finance. In addition, 

Government of Maharashtra has also identified Varsova, Andheri, Ghatkopar 

corridors of the Mass Rapid Transit System as priority project to be executed 

through public-private partnership route in which assistance from the Government 

of India is being sought. This fifteen Km. corridor is likely to cost about Rs. 1,500 

crores. Details of the project are being finalised and after proper examination, 

the project will be considered for implementation with Government of India 

participation. 
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Mr. Vice-Chairman, Sir, I would like to inform the hon. Members that oh 

water supply and solid waste management also, which comes under the 
Ministry of Urban Development, adequate attention is being paid to the 
requirements of Mumbai city. The hon. Member wanted to know whether the 
project has been cleared or not. Ministry of Environment and Forests has on 
27.4.2004 granted approval for diversion of 634 ha. of forest land for 
construction of fourth Mumbai Vaitama water supply project in Thane and 
Nasik districts of Maharashtra. This, of course, is subject to the usual 
conditions including raising of compensatory afforestation payment of present 
net value. 

Sir, so far as the infrastructure development of the Mumbai city is 

concerned, 48 projects have been sanctioned so far by the State-level 

sanctioning committee for Mumbai city, for execution by various implementing 

agencies. Fourteen projects at an estimated cost of Rs. 323 cores covering 

water supply, sewerage, drainage and sanitation, 23 projects with an estimated 

cost of Rs. 593 crores for traffic and transportation, 7 commercial projects at an 

estimated cost of Rs. 54.21 crores, and 4 environmental improvement projects 

with an estimated cost of Rs. 74.55 crores have so far been taken up. 

† Transliteration of Urdu Script. 
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As reported by the Mumbai Metropolitan Regional Development Authority, so far, 

six water supply projects and four sanitation projects have been completed. 

Three drainage projects and one water supply project are nearing completion. 

Seventeen projects in traffic and transportation sector have been completed 

and work on six projects is in progress. Of the seven commercial projects, five 

projects have been completed and work on two projects is in progress. All the 

four environmental improvement projects have been com pleted. 

Ministry of Urban Development has recommended to the Ministry of Finance 

for grant of World Bank assistance for Stage-ll of Mumbai Sewage Disposal Project 

at a cost of Rs. 2,376 crores. Similarly, Ministry of Urban Development has 

supported a proposal of Government of Maharashtra seeking public-private 

infrastructure advisory facility assistance for design and development of pilot 

private sector participation model for distribution of drinking water in Mumbai. 

Mr. Vice-Chairman, Sir, I would like to inform the House that we are now 

laying a great stress on solid waste management in the urban areas of the 

country. To understand issues involved, technologies available for solid waste 

management, I have personally seen some successful experiments and 

projects being carried out in Vijayawada and Hyderabad cities last month only. In 

the newly formulated central sector scheme to be known as Urban Infrastructure 

Development Scheme to be applicable from the next financial year, solid waste 

management is going to be one of the thrust areas to be taken up in urban 

centres of the country. We are evaluating different technologies and methods of 

solid waste management, including waste energy. In order to explore the best 

possible option or combination of technologies, a meeting of the technical 

experts and organisations engaged in the solid waste management in the country 

has been convened by the Secretary, Ministry of Urban Development in the 

afternoon today. Based on the recommendations of the experts, we will suggest 

to the State Governments and Urban Local Bodies the viable options that 

could be adopted by them to address the problem of solid waste management. 

In this background the hon. members will appreciate that the Central Government 

is giving all possible assistance and support to the Government of Maharashtra 

for improving civic infrastructure in Mumbai city and that it will continue to do so 

in future also. Thank you. 
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SHRI JAIRAM RAMESH: Sir, I just want to make one comment. 

SHRI GHULAM NABI AZAD: In the beginning, it was mentioned by Sanjayji 

that Rs. 0.57 crores is for the study of a Master Plan for Mumbai Metro and a 

detailed project report for corridor. So, this is our share. The Ministry of Railways 

has to give some money and the Ministry of Urban Development has to give 

some money and also the Mumbai Metro... (Interruptions)... have also to come. 

Our share is for the study and not for the project. 

SHRI JAIRAM RAMESH: The hon. Minister has talked about solid Waste 

Management. India's first modern Solid Waste Management Project was 

inaugurated in Mumbai ten years ago when Shri C. Subramaniam was the 

Governor. What is the fate of that project? Instead of studying and getting more 

committees, there is an on-going project in Mumbai. All it requries to know is 

whether that project has worked and if it has worked, how does it expand to cover 

the entire city? 

SHRI S.S. AHLUWALIA: Not only in Mumbai, in Delhi itself, Waste Based Power 

Project was started by late Shri Rajiv Gandhi. Now, it has failed. 

SHRI JAIRAM RAMESH: That has failed. 

SHRI S.S. AHLUWALIA: Why did it fail? 

�� �9+� "�:�	 : =N�# N
, 
��� q ��P' 4� �� %
. =�. N�F. – 2 , %
. =�. N�F. – 3, 
�$ ��	��% ���� N�>, Q%��  ��1�� �$ ��	��% ���� N�> @ �ह �%�	> NC�
 ह( ����� 
6m�G 
>� =�	(�F �%'
 ह( @ #6���� ��  �N��� ?
 =�	(�F ह(, 9�ह� ह������� ह$, w%���6� ह$, #6�G ह$, 
%��$ ���	�
 ����  ह
 Tह� �$ F� 	�� ���� N��� ह( , 	���� =��� ���	�
�T� ���� ��# �� 
�#�� ह( @ N� �� %
6v �$ ���	�
 �ह
 �����, �� �� Tह� �� � ���� �ह
 ह$�� @ N� �� Tह� 
�� � ���� �ह
 ह$�� �� �� 	$�� ��  �ह��, =�� – N���, %3� �
 Z� �4� �ह
 ह$�
 @ �%�	> 

��� �� Pv %���� %� �� �#� ह( �� ह$ %��  �$ %60

 �$'E 
� 
�  ����  , %
. =�. N�F. – 2, %
. 
=�. N�F. – 3 �$ �\( � � ���, 	���� Q���  0$� NP% �$ 4$3� – %� �
N$� ��� @ 

SHRI R.S. GAVAI (Maharashtra): My queries or suggestions are of general 
nature. Unfortunately, I am late. Sir, keeping in view the special existence of 
Mumbai, this being a city of united India, the city of national integration, the 
city of tolerance, securlarism and also the city of a commercial centre, a city 
which provides a substantial amount of tax to the Government of India, further, 
keeping in view the pious declaration by 
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the hon. Prime Minister that Mumbai will be converted on the pattern of Shanghai, may I 

know from hon. Minister whether it is possible to show any special consideration to 

Mumbai? 

THE VICE-CHAIRMAN (SHRIV. NARAYANASAMY): The Minister has given an 

elaborate reply of the schemes that have been undertaken, or, going to undertake with the 

help of the State Government. 
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Ύ Ã ĶΌ Ä Þ ŗΌ  ¢ ŀź Śŵэ ŔΌ ø ¢ ŗΌ Ç ŀΏ Ķ Ĺυ  śˆ   śŷŹųΎ ¬ ø ╖  śŵΗ  śŷŹųΎ ¬ Ã ĶΌ Ä  ¬ ŗǿ  śŻ· ³ ¢ ø›Ώ ĶΠ· ŇαųźǼ Ä Ń Ñ
 І ¢ Ń őΎ ¢ Þ Ķ₣  →Ή ¢  ĶΟ Â ĶŶˆ ¡ ›Έ ± ›Έ Ã ŗΫ Ä ¬  ŗΨ Þ ĶŹųΎ ¬ ĺųźǼ Ä Ń  ¢ Ńˆ Ä ¬  ̄  Ä ¢  ĶŹųΎ ¬ ĺųźǼ Ä Ń  ύφ  ŗǼ  śΉ

 ķΎ Ń΄ ĺųźǼ Ä Ń  ĶΉ ¢ Ń ÞŚ₣ Ћ ŗ· ĶŷųźǺ ЙΉ őΎ ¢ ÞŚ₣ Ћ ŗ· ĶŷųźǺ40₣  Ķŷſ ›Έ  śΓ  Ä ̄   ° Ä Ń΅  ĺųźǼ Ä Ń  ĶźΉ  ̄  Ä ¢  Ķ
 ķΎ Ń΄25 ›Έ  ŗΰˆ ¢ Ä  ̄  Ä ¢  śŷŷˆ  śˆ  Ã Ķϊ ø›Ό  ι ̄   Ń΅  ¢ ŀź Śŵэ  Ńſ ¢ Ńſ Ã ŗΫ Ä ¬ ÑΎ  ̄  Ä ¢ ø Ķ₣  Ķŷſ ›Έ Ã ŗΧ Ä ̄   ° Ä Ń΅ 

  ŗ΅ Ã ŗΆ ŗ· Â ¢  śΉ  ŔΌ ø ι  ĶΎ Ķŷſ ĺųźǼ Ä Ń  śΉ  Ã ŗŸŷǼ  ̄  Ä ¢  ι Ћ ŗ· ĶŷųźǺ ЙΉ А ŕǼ ø ι ¼ Ń  ¢ ńſ ›Έ  śŷŹųΎ ¬
΅ ŘŦ΅ Ñ΅  ĶΡ  śŴ· ›ŶΌ  ŃΆ ¢  ŀůΦ  ╒ ³ ¢  ι  ĶΎ ύſ Й΅ ŔΌ ø ╒ ŖΎ ¬  ̄  Ä Ń˘ ŔΌ  ŗΨ  ι ¥ ̄  Ä Ń˘ А  śŷ∆ ¬ ŕŪδũγ

  ŗǼ Ñ΅ ›Ό Śⁿ  ╒  ̄  Ķǽ Ä ³ ¢ ŔΌ ø›Ό  śŢ∆ ¬ Ê Łũήˆ Þ›Ό  śŢ∆ ¬ ĹΎ Ķ˜ ̄  ›Έ Ã Ä ≡ǽsolid waste 
management  ι Ј ύſ ŒŷţźΈ  śΉ  ŔΌ  śŻ· Śˆ ¢ ø śŻΕ Ķǽ ЗΎ ¬ Ê Łũήˆ ŘŦ΅  ŗ΅ ³ ¢  Í Ń΅  ¢ ŀź Śŵэ  śˆ  

›Ώ ĶǼ ŗΌ  ̄  Ķźƒ ¿ ŗ·  śŷŢ΅ Ñ΅  śŻ·  ╒  śŷŹųΎ ¬ ÑΎ ňˇ ŗ΅ Śŵφ Ê ̄  ĶŶΌ ø⅜ Ķˆ  ╒ Ê Łũήˆ  ĶΎ  ╒ Ê Łũήˆ  ↨ŰΦ  ╓ 
  ¢ ŀź ŖΎ ≡ǽ Ê Ńˆ Ä ¬ Ã ĶΌ Ä  ι Дųˆ  ŗΌ  ¢ ŀź Śŵэ Ã ĶŸǼ  ̄  Ä ¢  ŗΌ  ¢ ŀź Śŵэ  śˆ  ³ ¢  śųˆ  ŗΌ Śⁿ Ã ĶŸǼ Ñ΅ Б ŗΌ ÑΎ
 Ñŵūδ  ĶΟ ³ ¢ ŚΌ ¨ ¡ ÞБ ŗΌ ›ω ¥ Ķſ Ê ° ŗǽ Вό Å ŗ΅ ›Έ ³ ¢ ø ι Ј ύſ ŒŷţźΈ  śΉ  ŔΌ  śŻ· ³ ¢ ø›Ό Дųˆ ŗΌ

 ĶΡ  śΏ  ĶǼ  ŗΌ ø25øЙΆ  ŗΌ Śⁿ ŒŷţźΈ  ̄  Ä ¢ Þ śΏ  ¡ Þ ╖ Ã ĶΌ Ä  ̄  ŀΉ ¢  ╒ Ã ŗΫ ¬   
Ăśˆ  ŀˆ  śŻΉ ĶΈ őƒ Ã ĶŸǼ Ñ΅  ĶΎ ĶΈ Ń  śΉ  CRZ-2  ̄  Ä ¢ CRZ-3 ›Έ relaxation  ĶũδǼ  śΉ  ›Έ Þ śŻΕ Ķǽ  ĶŷΎ ¬ 

  śˇ  Ä  ŗά øÃ ŗΌ  ĶΌ ̄   Í ¬ £ ¢ ŗǼ  śˆ  » Ń˙ А  ŅΎ ↓ũγΈ Řǽ ›Έ Ñ΅  ĶŸ΅ ›Έ ¹ Ä ŃˇEnvironment & 
Forest Ministry ›Έ ø ĶΡ  śΏ  ¡ Ĺј  ╒  ŗ΅  ĶΉ Ä Ķⁿ А ¤ ¡ Environment & Forest Ministry őƒ 

 ÑΎ Þ›Έ  Í ̄  Ķſ  ╒ œũΫÔ ĶΟ ‹ţ· ŗΧ Ä ↓źΈ ЙŠŶΈ  ĶΎ ĶŢſ  ŗǼ  śΉ  ¤ ¡ ø ĶΠΉ Ä ¬  ĶŦŷφUrban Development 
Ministryø ι Ĺј  ╒   

† Transliteration of Urdu script. 
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THE VICE-CHAIRMAN (SHRI V. NARAYANASAMY): Now, the discussion 

on the Calling Attention is over. The House is adjourned for lunch till 2.30 p.m. 

The House then adjourned for lunch at thirty-eight minutes past one of the 

clock 

The House re-assembled after lunch at thirty-five minutes past two of the 

clock, MR. DEPUTY CHAIRMAN in the Chair.   . 

ANNOUNCEMENT REGARDING CUSTOMS (AMENDMENT)   -BILL, 2004 

MR. DEPUTY CHAIRMAN: The House will recall that on" 3rd December, 

2004, Shri Lalit Suri had moved a motion for leave to introduce a Private 

Members' Bill, namely, the Customs (Amendment) Bill, 2004. An objection was 

raised by the Minister of State in the Ministry of Finance that the Bill was a Money 

Bill and as such cannot be introduced in the Rajya Sabha. I had given a ruling 

at the time that the matter will be referred to the hon. Speaker. Accordingly, the 

matter was referred to the hon. speaker in accordance with the provisions of 

rule 186(8) of Rules of Procedure and Conduct of Business in the Rajya Sabha. 

The Secretariat has received the following decision of the hon. Speaker, Lok 

Sabha. "The Customs (Amendment) Bill, 2004 given notice by Shri Lalit Suri, 

M.P., Rajya Sabha is a Money Bill within the meaning of Article 110 of the 

Constitution." In accordance with the provision of Article 109(1) of the 

Constitution, the Bill, therefore, cannot .be introduced in this House. 

PRIVATE MEMBERS' BILLS—contd 

The Constitution (Amendment) Bill, 2002 (to amend article 323B) 

SHRIMATI S.G. INDIRA (Tamil Nadu): Mr. Deputy Chairman, I beg to move 

for leave to withdraw the Constitution (Second Amendment) Bill, 2002. 

The question was put and the motion was adopted. 

SHRIMATI S.G. INDIRA: Sir, I withdraw the Bill. 
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